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Janata Hotel for Darjeeling

4970. SHRI K. B. CHETTRI :
Will the Minister of TOURISM AND
GIVIL AVIATION be pleased to state :

(a) whether Darjocing, the queenof the
Hill stations has been included in the
pmgramme for construction of  Janata
Hotel ; -

(b) if so, the details thereof ; and

(c) if not, the reasons therefor ?

MINISTER OF TOURISM
CIVIL AVIATION (SHRI

SHOTTAM KAUSHIK)
It is proposed to

AND
PURU-
: (a) and (c).
construct inexpensive
hotels at the Metropolitan cities of
Delhi, Bomby, Calcutta and Madras,
and other sclected tourist centres. The
number and locations of such hotels to be
constructed  in the Central sector will
depend  upon the resources made available
for this prupose during the Sixth Five Year
Plan, which is under dscussion with the
Planning Comruission.

Allegation by Indian Commercial
Pilots’ Association

4971. SHRI HARI VISHNU
KAMATH : Will the Minister of
TOURSIM AND CIVIL AVIATION
be pleased to state :

(a) whethey it is a fact that in connec-
tion with the recent IAF  plane accident
near Jorhat, the Indian Commercial
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Pilots’ Association has”alleged that certain

safety restrictions on night operations in °

Assam Valley were violated ;

(b) whether the allegation is correct ;
and

(c) if 30, the reasons for such gross

negligence and _transgresion of regula- “

tions ?

THE MINISTER OF TOURISM
AND CIVIL AVIATION
PURUSHOTTAM KAUSHIK) : (a).

No ecommunication regarding violation -

of ortain safety restrictions on night.
operations in Amam was reccived
the Indian Commercial Pilots’ Amocia-
tion. However, a letter to the Editor,
originated by the Asociation, appeared
inthe Times of Indiadated 21st November
1977, alleging that in spite of the fact
that the Asam valley is not considered
safe for night operations, the flights
with the Prime Minister aboard was
planned, particularly when there was no

grave emergency like war or’aggresion.

(b) No safety restrictions on night
operations were violated.

(c) Does not arise.
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Nea-Utdlzation of imported
Groundnut Off :

4973. SHRI K. T. KOSALRAM : Will
theMinister of COMMERCE AND CIVIL
SUPPLIES AND COOPERATION be
pleased to state:

(a) whether it is a fact that about
18,000 tonnes of Groundnut oil imported
for distribution by Tamil Nadu Govern.
ment some months ago, is lying in Bombay
port unutilised ;

(b) whether it is also a fact that this oil '
will become unfitfor human consump-.
tion ifitiskept unrefined for some more
time; and

(c) whether Government propose to
release this oil to millers and refineries in
Southern States for refining and distribu-
tion .

THE MINISTER OF STATEIN THE
MINISTRY OF COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
’)Ig\?}f (SHRI KRISHNA KUMAR GO-

(a) 17,300 tonnes of groundnut oil
was imported for distribution to the differ-
cnt states, including Tamil Nadu, after

iog their d d. The oil is in
STC's storage in Bombay.

(b) No, Sir.

(c) At present, considering the ruling
prices of indigeno s groundnut oil, State
Governments, incluging Tamil Nadu
Government, are not inclined to lift the
stocks as originally intended by them.
The mode of disposal yf the oil is under
the consideration of the Government.

C.BL In iry against Chairman of
gyn icate Bank

4974. SHRI VIJAY KUMAR MAL-
HOTRA :

SHRI R.L.P. VERMA :
SHRIMATI SHANTI DEVI :

Will the Minister of FINANCE be pleased
to state

(a) whether-as reported in the ‘Blitz’
weckly of 27th August, 1977, a CBlLinquiry
is pending against Shri K.K. Pai, Chair-
man of Syndicate Bank for committing a
large number of irregularities by making
huge grants to Syndictac Agricultural
Foundation which spent large amount
on the farm of Shri T.A. Pai, former Mi-
nister of Industry ;





